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[ RAJYA SABHA ]

to Questions 156

Representation of Scheduled Castes
and Scheduled Tribes persons on Boards

of Directors of Banks

175. SHRI G. SWAMY  NAIK: Will
the Minister of FINANCE be pleased to
state:

(a) whether any representation to
Scheduled Castes and Scheduled Tribes
persons have been given in the various
nationalised banks on their Board, of
Directors;

(b) if so, what are the details thereof
banks-wise; and

(c) if not, what are the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT); (a) Although there
is no provision in the related statutes
governing State Bank of Indis and 20
nationalised banks for the appointment of
Directors belonging to Scheduled Castes |
Scheduled Tribes on the Board of each bank,
in actual practice, Government bave
appointed Directors belonging to Scheduled
Castes-Scheduled Tribes on the Boards of
banks.

(b) Nam3s of such Directors
Scheduled  Castes/Sche
duled Tribes presently serving on the

belonging  to

Board? of some of the public sector
banks are indicated in the enclosed
statement (Annexe).

(c) As regards the remaining banks,
steps are being taken to appoint
Directors ~ belonging to  these cate

gories.
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Statement

to Questions

158

Names of existing Directors| Members on the Board of Stale Bank of lna'w mdga Nationalised
Barks belonging to Scheduled Castes|Scheduled Trikes

81, No.

Name of the Board

Name of the Director/ Member

Whether to
Sehedied Cons]
Scheduled Triba

10

12

A. State Bank of India
Ahmedabad Local Board
Bhopal Local Board .
Bombay Local Board .
Calcutta Local Board

Madras Local Board .
New Delhi Local Board

Paina Local Board

B. 20 Nationalised Banks
Central Bank of India.
Bank of India
Punjab National Bank
Bank of Baroda .

United Commercial Bank

United Bank of Tndia

Dena Bank

Syndicate Bank .
Union Bank of India .
Allahabad Bank .
Bank of Maharashtra .
Indian Overseas Bank

.

.

Shri Ramjibhai R. Chaudhari.

Shri Narendra Pratap Singh
Dr. Dasu Ramaswami

(i) Prof. Sreepada Das
(ii}) Rev. Karbenson Sangma

Shri E. Govindaraj
Shri Moti Lal Kadam

Mrs. Mary Topno

Shri Himat Singh Paricti
Shri N.M. Wadiwa

Shri Richh Pal Melra

Shri Chuni Lal Indalia

(i) Shri Prakash Ram

(il) Shri Mohan Navak

(i) Smt. Lhingjaneng Gangte
(ii) Prof. J.C. Brahma

Shri N.K. Hathila

Shri Bharat Singh

Shri Ram Baboo Arya

Clol. Prabhu Lal Negi (Retd.)
Shri Kaluram Dodhade

Prof. S.R. Bijoor

Scheduled Tribe
Scheduled Tribe
Scheduled Caste

Scheduled Caste
Scheduled Tribe

Scheduled Caste
Scheduled Caste

Scheduled Tribe

Scheduled Tribe
Scheduled Tribe
Scheduled Caste
Scheduled Claste
Scheduled Gaste
Scheduled Caste
Scheduled Tribe
Scheduled Tribe
Scheduled Tribe
Scheduled Caste
Scheduled Gaste
Scheduled Tribe
Scheduled Tribe

Scheduled Caste
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